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&, Y Ud WeqH STH AT T

srfergEAT
% feeett, 27 S=ae, 2017

F1.3. 338(3N).—F=IT AL, TeH, T AT HeAH IIH (A Afa=aw, 2006 (2006 FT 27) Fir
T 7 T IT-GTT (2) FT T&T Thdl FT TART Fd g0, TH ATEEAAT 6 o9 | T ol arre & av
i £ srafar F g v gegw affty &1 o wdr g, e feforfa gaeeg 2, srata-

1 E | LEIER]
(1) «f==, a7 99, &, 9 U 9299 3IH ST, TR

(2) qt=ra, 9T JEhTT a7
T A= T T GIE FT e, TaT
IaaT wfatafer, Frerer A ve s=rfar g=rerg

(3) =i, ATEd ¥ AT
T A= T T GI=E FT qTE T, Iad

IR Tiafafer, 9w 3T TeEe 6T

(4) =< A=, ST W, T UF WeAH ITH HATAT & -
F 1 AT IR F 1 & Fafaa gt

(5)  w<w Af=ra, ST gew, oY Ud HeqW =W GATAT % S
Y TF HEAT 3TH % 1 F Hated gt
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(6)  gEW, T UF AW ITH HATAT % !
[ERIEKEIFEIE

(7) T | AT A, TS
ST @79 IR AT GEq, 5 UF HLAH ITAL I, T
F T oA g

(8) T "= A7 g, g™ 9w,

ST @7 SR AT GEW, Y U WA Il T, qa
& FT T Hated gt
9 v g 71 af=E, gy 9w,
T N AT A, T U HeAT ITAAT o6 F1F F Ha(erd gl
(10) & =TT WIAT FT A1
13/11, Tt Ty T,
HSATATT TFTELTH
TS faeeft-110055
(1) AT Tauws wRw F gty
404, T =9FH, FT S (*ead Uee, TaeT, Ia
T T|TE Tre, s (afEe), §eE-400053
(12) SO M o 9! UE ¥q7e U
HTwTer TeTaTesisl (THATSUAUHE) F viafafer, qIE, oA
#1-4/161, THETST UFaq, T2 faoeii-110029
(13)  3r9< |f=a, AL LT AT
T o (e, o ST 7eaw —a=, qi=a
ITH), &, F Ud HLIH ITA HATT

[®T. /. 2/3(3)/2016-THTATHE AT |
Teg AT P, s A/ 9 ((THETs)

MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES
NOTIFICATION
New Delhi, the 27th January, 2017

S.0. 338(E).—n exercise of the powers conferred by sub-secf®)nof section 7 of the Micro, Small and
Medium Enterprises Development Act, 2006 (27 of @0Q@he Central Government hereby constitutes axisbdy
Committee, for a period of two years from the dafepublication of this notification, consisting ttie following
members, namely:—

(1)  Secretary to the Government of India in the
Ministry of Micro, Small and Medium Enterprises

(2) Secretary to the Government of India or
his representative not below the rank of Joint &acy Member,ex officio
in the Ministry of Skill Development and Entreprerghip

(3) Secretary to the Government of India or
his representative not below the rank of Joint &acy Member,ex officio
in the Ministry of Labour and Employment

Chairpersonex officio
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(4)  Joint Secretary dealing with Agro and Rural Indystr
in the Ministry of Micro, Small and Medium Enterpess

(5)  Joint Secretary dealing with Small and Medium Emises
in the Ministry of Micro, Small and Medium Enterpess

(6) Financial Advisor
in the Ministry of Micro, Small and Medium Entergeis

(7)  Principal Secretary or Secretary to the GovernroéR@ajasthan,
dealing with Small Scale Industries or Micro, Snaaitl Medium Member,ex officio
Enterprises

(8)  Principal Secretary or Secretary to the GovernroéBihar, dealing
with Small Scale Industries or Micro, Small and N Enterprises

(9)  Principal Secretary or Secretary to the GovernroéMaharashtra,
dealing with Small Scale Industries or Micro, Snaaitl Medium Member,ex officio
Enterprises.

(10) epresentative of Laghu Udyog Bha
LE/11, Swami Ramtirth Nagar,
Jhandewalan Extensi
\ew Delh-110055

(11) Representative of
India SME Forum
404, Durga Chambers, Veera Industrial Estate,
Veera Desai Road, Andheri (W), Mumbai - 400053

(12) Representative of
Federation of Indian Micro and Small and MediumeEptises Member,ex officio
(FISME), B-4/161, Safdarjung Enclave, New Delhi-020

(13) Additional Secretary to the Government of India &&velopment
Commissioner (Micro, Small and Medium Enterprisgaghe Member Secretary
Ministry of Micro, Small and Medium Enterprises.

Member,ex officio
Member,ex officio

Member,ex officio

Member,ex officio

Member,ex officio

Member,ex officio

[F. No. 2/3(3)/2016-MSME Pol.]
SURENDRA NATH TRIPATHI, Addl. Secy., Development @missioner (MSME)
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